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I for considering his prayer to issue interim order if he 

3. 

4 

receives a reversion order. 

3.11.9f 	Adjourned to 24.11.94 at request, 

Mernr (Adni.) 

4.11, 4 	None present for the petitioner. Respondents' 

counsel is present. The application is1dismissed 

for default. 	 / 
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